OFFICE OF THE ADDITIONAL CHIEF METROPOLITAN MAGISTRATE — 01
SOUTH DISTRICT, SAKET.COURT COMPLEX : NEW DELHI

PARTIAL MODIFIED LINK ROSTER (Traffic MM)

In view of the written request of Sh. Dinesh Kumar Ld. MM (Traffic), Saket Court
Complex, New Delhi regarding modification of Link Roster due 10 proceeding of leave of his link
magistrate Sh. Ankit Singla Ld. MM (Traffic) from 06.02.2012 onwards.

In this regard it is hereby directed that Sh. Sudhir Kumar Sirohi Ld. MM (Traffic),
Saket Court Complex, New Delhi shall look after the work of the court of Sh. Ankit Singla, Ld.

MM (Traffic) w.e.f 09.02.2012 onwards in place of Sh. Dinesh Kumar, Ld. MM (Traffic) till further

orders.
Rest of the conditions shall remain unchanged.
Dated :- 08.02.2012 Addl. Chief Metropolitan Magistrate-02,
Saket Court Complex, New Delhi.
(.96 8/nad
No. 00,0 =0 YR .......;2012/Saket ACMM-01/New Delhi Dated .08/ 02414....

Copy forwarded for information and necessary action :

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi.
(Through Ld. District & Sessions Judge, Delhi).
The Secretary to Ld. District & Sessions Judge’s, New Delhi
The Secretary to Ld. District Judge & ASJ I/C, South Distt, Saket Gourt Complex, N.D. * &
The Ld. C.M.M, Delhi.
The All Ld. ACMM's.
\/QSecretary DLSA, South District, Saket Court Complex, New Delhi.

District Gourts Web-Site Committee, Room No.-234, Tis Hazari Courts, Delhi.
g. The Concerned M.M.s.
o The Chisf Prosecutor, New Delhi, South Distt & South-East Distt.
10. The D.C.Ps , South Distt. & South-East Distt. .
. The Secretary, S.D.B.A. ’
> The In-charge, Administration Branch, Saket Court Complex, New Delhi.
a. The In-charge, Gash Branch, Saket Court Complex, New Delhi. 555 CEE Ju
+ The In-charge, Care Taker, Saket Court Complex,New Delhi. o )
s, The In-charge, Pool Car, Saket Court Complex, New Delhi.
. The Facilitation Center, Saket Court Complex, New Delhi.
7. The Notice Board.
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Dated :- 08.02.2012 ; Addl. Chief Metropolitan Magistrate-02,
Saket Court Complex, New Delhi.



